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Ruling CPN-UML forms
10-member task force to
resolve party disputes

PTI, KATHMANDU:
Nepal's ruling CPN-UML
headed by Prime Minister
K P Sharma Oli has formed
a 10-member joint task
force from the two rival fac-
tions to iron out intra-party
differences that threatens
the stability of the minority
government, according to
media reports.

Oli, who is the chairman
of the Communist Party of
Nepal-Unified ~ Marxist-
Leninist, on Sunday last
held a one-on-one meeting
with Madhav Kumar Nepal,
who heads the rival faction
of the party, and decided to
form a taskforce with five
members from each group
to resolve their differences,
the Himalayan Times news-
paper reported on Monday.

The task force is sup-
posed to forge a consensus
on resurrecting the party
as it was on May 16, 2018,
according to MyRepublica
news portal.

While Nepal's camp will
be led by Bhim Bahadur
Rawal, Oli faction will be led
by deputy parliamentary
party leader Subas Chandra
Nembang, the report said.
The other members from
the Nepal faction in the
taskforce are Ghanashyam

Bhusal, Gokarna Bista,
Raghu Panta and Surendra
Pandey.

The other members of
the Oli faction are Minister
of Finance Bishnu Prasad
Paudel, Minister of Foreign
Affairs Pradeep Kumar
Gyawali, PM's Chief Adviser
Bishnu Rimal and Lumbini
Chief Minister Shankar
Pokharel.

CPN-UML lawmakers of
the Nepal faction had ini-
tially threatened to resign
from the House of Represen-
tatives en masse. However,
the lawmakers dropped the
idea after Oli withdrew ac-
tion taken against four dissi-
dent leaders.

More than 50 migrants reported
drowned off Tunisia; 33 saved

Earlier this month, 17 migrants drowned and two were rescued
after their boat sank off the Tunisian coast

AP, TUNIS (TUNISIA):
More than 50 migrants
have drowned or disap-
peared off the coast of
Tunisia, while 33 others
were rescued by workers
from an oil platform, the
Tunisian Defence Ministry
said Tuesday.

Ministry spokesperson
Mohamed Zekri said that
the boat carrying migrants
capsized Monday off Sfax,
on Tunisia's southeast
coast. He said that persons
on the oil platform who
saw the boat going under
alerted authorities, and
navy units were sent in to
search the water for miss-

ing passengers.
Flavio Di Giacomo, a
spokesperson for the

Mediterranean coordina-

“ The boat carrying migrants capsized
Monday off Sfax, on Tunisia's southeast
coast. Persons on the oil platform who saw the
boat going under alerted authorities, and navy
units were sent in to search the water for missing

passengers

-- Mohamed Zekri, Ministry spokesperson

tion office of the Interna-
tional Organisation for Mi-
gration, said on Twitter
that the 33 survivors were
all from Bangladesh. The
boat departed from Za-
wara, Libya, on Sunday, he
said.

The nationalities of the
people who died were not
immediately clear.

An International Organ-
isation for Migration
spokesperson in Tunisia,

Riadh Kadhi, said the sur-
vivors reported that the
boat carried about 90
passengers when it left
Libya.

Libya is a frequent de-
parture point for Europe-
bound migrants making
the dangerous Mediter-
ranean Sea crossing.

Monday's incident was at
least the fifth deadly boat
sinking in the last couple of
months off Tunisia involv-

ing migrants escaping con-
flict or poor living condi-
tions. Earlier this month,
17 migrants drowned and
two were rescued after
their boat sank off the
Tunisian coast.

Tunisia's official TAP
news agency reported that
navy units rescued another
113 migrants from
Bangladesh, Morocco and
sub-Saharan Africa on
Monday afternoon as their
boat was about to sink off
Djerba, an island off the
Tunisian coast.

Safa Msehli, an IOM
spokesperson in Geneva,
tweeted that teams from
the UN migration agency
were providing humani-
tarian assistance and shel-
ter.
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China offers to host peace talks
between Afghan and Taliban

PTI, BEIJING: China, which
has stepped up its diplo-
macy between Pakistan
and Afghanistan in the
wake of the US troops
withdrawal from the war-
torn country, has offered to
host peace talks between
the Afghan government
and the Taliban.

Significantly, Chinese
Foreign Minister Wang Yi,
who in the last two-days
held telephone talks with
his Pakistani and Afghan
counterparts, said that
China will back the Afghan
government headed by
Ashraf Ghani in playing a
leading role.

The offer to facilitate
peace talks was made dur-
ing Wang's phone talks
with his Afghan counter-
part Mohammad Haneef
Atmar on Monday, Chinese
Foreign Ministry
spokesperson Zhao Lijian
told a media briefing here

on Tuesday.

Asked to elaborate, Zhao
said, “China is ready to fa-
cilitate intra-Afghan talks
and will provide necessary
conditions for negotiation
in China.”

The US had announced
its plans to withdraw its
troops completely from
Afghanistan by September.

The US troop pull-out
has raised concerns in Bei-
jing that it may lead to the
regrouping of Xinjiang
province's Uygur Muslim
militants in Afghanistan,
which shares borders with
China.

During their telephonic
conversation, Wang told
Atmar that "China will con-
tinue to support the
Afghan government in
playing a leading role in
the country's peace and
reconciliation  process”,
state-run  Xinhua news
agency reported.

Prez Biden and
Kamala Harris release
their tax returns

PTI, WASHINGTON: US
President Joe Biden and
Vice President Kamala
Harris on Monday released
their tax returns, according
to which in 2020, she had
an income of more than
USD 1 million as compared
to his USD 607,336.

The President and the first
lady, Jill, a teacher; filed their
income tax return jointly and
reported federal adjusted
gross income of USD
607,336, down from USD
985,223 in 2019. The first
couple paid USD 157,414 in
federal income tax and their
2020 effective federal in-
come tax rate is 25.9 per
cent, the White House said.

On the other hand, the
Vice President and second
gentleman Doug Embhoff
reported federal adjusted
gross income of USD
1,695,225. They paid USD
621,893 in federal income
tax, amounting to a 2020
effective federal income
tax rate of 36.7 per cent.

Strike from Gaza kills 2 as Israel topples 6-storey building

AP, CAIRO: Egypt's President Abdel Fattah el-Sissi has
announced the allocation of $500 million for
reconstruction efforts in the Gaza Strip. EL-Sissi's
office said in a Facebook post Tuesday that Egyptian
firms would contribute in the re-building efforts.
Egypt, which is leading mediation efforts to reach a
cease-fire, has sent some two dozen trucks carrying
humanitarian aid and medical supplies to Gaza
through the Raffah crossing point. It has also received
wounded people from the latest round of violence to
be treated in Egyptian hospitals.

AP, GAZA CITY (GAZA
STRIP): A strike launched
from Gaza killed two Thai
workers inside a packaging
plant in southern Israel on
Tuesday, police said, hours
after Israeli airstrikes top-
pled a six-storey building in
the Palestinian territory
that housed bookstores and
educational centres.

With the war between Is-
rael and Gaza's Hamas
rulers showing no sign of
abating and truce efforts
apparently stalled, Pales-
tinians across Israel and the
occupied territories went
on strike in a rare collective
action against Israel's poli-
cies. The general strike and
expected protests could fur-
ther widen the conflict after
a spasm of communal vio-
lence in Israel and protests
across the occupied West
Bank last week.

Since the fighting began
last week, the Israeli mili-
tary has launched hundreds
of airstrikes it says are tar-
geting Hamas' militant in-

-
X
2

Gaza City on Tuesday.

frastructure, while Palestin-
ian militants have fired
more than 3,400 rockets
from civilian areas in Gaza
at civilian targets in Israel.
The latest attack from
Gaza on Tuesday hit a pack-
aging plant in a region bor-
dering the territory. In
addition to the two people
killed, who were in their
30s, Israel's Magen David
Adom rescue service said it

A Palestinian walks by a buiidbiAngV hit by a Iraeli airstrike in

.

transported another seven
wounded people to the hos-
pital.

Israel continued its
airstrikes into Gaza, leaving
behind a massive mound of
rebar and concrete slabs in
its attack on the six-storey
building that housed book-
stores and educational cen-
tres used by the Islamic
University and other col-
leges.

SITUATION IN GAZA IS DIRE: UN AGENCY

AP, GENEVA: The UN humanitarian agency is

describing an increasingly dire situation inside the
Gaza Strip as the war between Israel and the territory's
Hamas rulers rages with no end in sight. Jens Laerke, a
spokesman for the UN Office for the Coordination of
Humanitarian Affairs, says nearly 47,000 Palestinians
have fled their homes during more than a week of
heavy Israeli airstrikes. Hamas and other militants have
fired more than 3,400 rockets into Israel. Laerke says
electricity across Gaza is only available for six to eight
hours a day. Citing Palestinian authorities, he said 132
buildings comprising 621 housing and commercial
units have been destroyed in Gaza. He says another
316 housing units have been severely damaged and

rendered uninhabitable.
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HC DISMISSES STATE
PLEA...

everyone who is a citizen
(of Goa) and all those trav-
elling to Goa for work be al-
lowed,” the Bench said.

Advocate Akash Rebello,
representing one of the pe-
titioners, argued that ICMR
also indicates that all non-
essential travel is prohib-
ited. “Workers are separate
category and should be
considered separately. They
cannot be included in am-
bulances and essential
goods,” he added.

Advocate Nigel Costa
Frias, representing another
petitioner, endorsed Re-
bello’s argument and added
that no blanket waiver, as
prayed for by the govern-
ment, may be granted by
the court.

Rebello also countered a
submission wherein the
government stated that
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only a small number of trav-
ellers tested positive. “The
classification of people
coming in Goa is not clear.
There are people who
come in for less than 14
days but then go back to
their State and they test
positive. Or, there are trav-
ellers who stay for a
lengthier time so they may
not be considered as trav-
ellers,” he said.

The Court asked AG
Pangam if he wants to
make any rejoinders but
he declined. The Bench
said it will dismiss the ap-
plication with liberty to
the government to submit
a proper protocol for
labour workforce into Goa
by providing appropriate
safeguards.

A separate petition that
seeks to know the State’s
preparedness on the third
wave is likely to be heard on
Monday.
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COVID-19 DEATHS IN
MAY CROSS 1K MARK

34.84% on Tuesday, as
1,358 new COVID positive
cases were reported while
the total number of active
cases is now 23,946. On the
same day 3,898 were
tested, while 1,180 persons
were placed under home
isolation.

The number of hospital
discharges continued to be
slightly above the number
of patients who were hospi-
talised.

On Monday, 193 patients
were discharged from hos-
pitals and 189 patients
were hospitalised. On Tues-
day, 199 patients were dis-
charged while 184 new
patients were hospitalised.

Chief Minister Pramod
Sawant tweeted on Tuesday
evening that there were 45
vacant oxygen beds at hos-
pitals in Goa.
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The recovery rate has
also increased to 81.16 per
cent with 3120 persons re-
covering in the last 24
hours.

Due to the disruption in
mobile and internet con-
nectivity arising from Cy-
clone Tauktae, DHS has
been unable to share the
distribution of active cases
in the respective health cen-
tres since Monday.

DON'T TREAT GOANS
AS GUINEAPIGS: CONG

Ivermectin, Dias said this
was a scam of Rs 22.50
crore because of which they
are trying to push the
tablet.

He said that secrecy
shrouds the whole process
by which these tablets were
even procured. “Was there
any tender floated to pro-
cure these tablets? Who
was awarded the contract

] ] |

and at what price?” Dias
asked and said the govern-
ment’s silence on these
questions makes them be-
lieve that there is a major
scam.

He accused the govern-
ment of playing with the
lives of the people as be-
sides WHO, Dr Faheem
Yonus who is the head of In-
fectious Diseases at Mary-
land University and other
scientists and experts have
advised against using Iver-
mectin to treat COVID.

GOA'S MEDICAL
FRATERNITY...

Former GMC Dean and
eminent obstetrician and
gynaecologist, Dr M N Pal,
said that though there are
different opinions on the
use of Ivemectin, it is a safe
drug and can be used as it
does not cause death. But
he hinted that it could meet
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the fate of plasma therapy,
which has now been found
to be ineffective in treating
coronavirus patients and
dropped by the task force
on COVID-19 management.
Ivermectin, however, has
already been included in
the COVID kit provided to
COVID-19 patients under
home isolation. The govern-
ment on Monday an-
nounced that it would be
distributing the drug to
houses within 48 hours.
Margao’s Dr Venkatesh
Hegde said that it is advis-
able to take Ivermectin as it
helps prevent getting major
infections to the lungs.
“There are side effects to all
drugs and Ivermectin too
has side effects. But com-
paratively, it is a safe drug
and it definitely prevents
getting infected,” he said.
Hegde also said Ivermectin
tablets were used before to
prevent lung infection.
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Mallya loses bankruptcy
petition amendment
High Court battle in UK

PTI, LONDON: A consor-
tium of Indian banks led by
the State Bank of India (SBI)
on Tuesday moved a step
closer in their attempt to re-
cover debt from loans paid
out to Vijay Mallya's now-de-
funct Kingfisher Airlines after
the High Courtin London up-
held an application to amend
their bankruptcy petition, in
favour of waiving their secu-
rity over the embattled busi-
nessman's assets in India.
Chief Insolvencies and
Companies Court (ICC) Judge
Michael Briggs handed down
his judgment in favour of the
banks to declare there is no
public policy that prevents a
waiver of security rights, as
argued by Mallya's lawyers.
Atavirtual hearing, July 26
was set as the date for final
arguments for and against
granting a bankruptcy order
against the 65-year-old
Mallya after the banks ac-
cused him of trying to “kick
matters into the long grass”

be given to amend the peti-
tion to read as follows: ‘The
Petitioners (banks) having
the right to enforce any se-
curity held are willing, in
the event of a bankruptcy
order being made, to give
up any such security for the
benefit of all the bankrupt's
creditors',” Justice Briggs'
judgment reads.

“There is nothing in the
statutory provisions that
prevent the Petitioners
from giving up security,” he
notes.

Mallya's barrister, Philip
Marshall, had referenced wit-
ness statements of retired In-
dian judges in previous

and called on the “bank-
ruptcy petition to be brought
to its inevitable end”.

“I order that permission

hearings to reiterate that
there is “public interest under
Indian law” by virtue of the
banks being nationalised.

Government of Goa
Office of the Executive Engineer,
Works Division XX (PHE), PW.D.,
Fatorda, Margao - Goa

Matter to be published

Ref:-Tender Notice No. PWD/WD-XX(PHE)/TN/2021-22/07
Dated : 18/05/2021

E-TENDERING

This office has published above Tender Notice & the same will
be published in “The Goa Vacancy and Tender bulletin”
published by Government Printing Press dated 24/05/2021 or
in subsequence. The same may be referred. Last date of online
application is 02/06/2021. For any further clarification see the
notice board of this office or contact Technical section of this
office.
Website: www.pwd.goa.gov.in or https:/goaenivida.gov.in
Sd/-
EXECUTIVE ENGINEER
WDXX(PHE), PWD FATORDA

DI/Advt/204/2021
“Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

} 4
T
@

Directorate of Archives and Archaeology
Government of Goa
Ourem Road, Mala, Panaji, Goa, 403 001, India

No: 8/255/2018/DAA -279 Dated: 18/05/2021

CORRIGENDU M-I
Reference No: 8/255/2018/DAA- 161 dated 28/04/2021
Work : Proposed Restoration/ Conservation of Corjuvem
Fort-Bardez Goa (Civil & Electrical work)
The Director, Directorate of Archives and Archaeology, Ourem
Road, Panaiji-Goa, on behalf of Governor of Goa has extended
the dates of tender as follow:
The last date of online application is 24/05/2021 up to 10.00 hrs.
The last date of online submission of tender is 24/05/2021 up to
10.30 hrs.
The date & time of opening of online Technical tender bid for
above works is 24/05/2021 at 11.00 hrs
The date & time of opening of online Financial tender bid for
above works is 25/05/2021 at10.00 hrs
For more details Please contact the office of the Director,
Directorate of Archives and Archaeology ,Ourem Road,
Panaji-Goa.
Fordetailslogonto https://goaenivida.gov.in
Sd/-
(B.Medeira)
Director of Archives &Archaeology

DI/Advt/202/2021
“Wear Mask, Follow Physical Distancing, Maintain Hand Hygiene”

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016
FOR THE ATTENTION OF THE CREDITORS OF
M/S. MUKTAR MINERALS PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of the Corporate Debtor Muktar Minerals Private Limited
2. | Date of incorporation of Corporate | 25/08/2004

Debtor
3. | Authority under which Corporate Debtor | Registrar of Companies - Goa
is incorporated / registered

4. | Corporate Identity No./ Limited Liability
Identification No. of the Corporate Debtor
5. | Address of the registered office and

principal office (if any) of Corporate
Debtor

U13100GA2004PTC003585

Registered Office:

Plot No. B-2/B-3, Phase | Verna Industrial
Estate, Goa-403722

6. | Insolvency commencement date in | Date of Order: 05/05/2021

respect of Corporate Debtor Date of Intimation to IRP: 18/05/2021

7. | Estimated date of closure of insolvency | 13/11/2021

resolution process

8. | Name and registration number of the
insolvency professional acting as interim
resolution professional

9. |Address and e-mail of the interim | Address: 162/D/702 Lake Gardens, Kolkata,
resolution professional, as registered | West Bengal - 700045

with the Board Email: anup_singh@stellarinsolvency.com

10{Address and e-mail to be used for | Address: Stellar Insolvency Professionals
correspondence with the interim|[LLP, Suite-1A, 1st Floor, 22/28A
resolution professional Manoharpukur Road of Deshopriya Park,
Kolkata-700029

Email: muktarminerals.sipl@gmail.com

11 Last date for submission of claims 01/06/2021

12] Classes of creditors, if any, under clause | Not Applicable as per information available
(b) of sub-section (6A) of Section 21, [ with IRP

ascertained by the interim resolution
professional

13]Names of Insolvency Professionals [ Not Applicable as per information available
identified to act as authorised | with IRP

representative of creditors in a class
(Three names for each use)

14)a) Relevant Forms and

b) Details of authorized representatives
are available at:

Mr. Anup Kumar Singh
IBBI/IPA-001/IP-P00153/2017-2018/10322

a) Web Link:
https://www.ibbi.gov.infhome/downloads
Address: Stellar Insolvency Professionals
LLP, Suite-1A, 1st Floor, 22/28A
Manoharpukur Road of Deshopriya Park,
Kolkata-700029

Email: muktarminerals.sipl@gmail.com

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered
the commencement of corporate insolvency resolution process of M/s. Muktar Minerals
Private Limited on 05/05/2021. However, the date for intimation of the said order is
18.05.2021.

The creditors of M/s. Muktar Minerals Private Limited are hereby called upon to submit
their claims with proof on or before 01/06/2021 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate
its choice of authorised representative from among the three insolvency professionals
listed against entry No. 13 to act as authorised representative of the class in Form CA -
Not Applicable as per information available with IRP.

Submission of false or misleading proofs of claim shall attract penalties.

/-
ANUP KUMAR SINGH
Interim Resolution Professional

Date and Place: 19/05/2021, Kolkata




